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SHRI HARI KiSHORE SINGH; What 
wu the tot a} amount advanced by nationalised 
hanks in Bihar to small-scale <*ntrq>m»run 
before nationaliiafion am) what h the araount 
advanced after nationalptation? U the Minister 
aware of the wide-scale corruption prevailing 
among the employees of natfonalifrd banks in 
Bihar because of this the small-scale entrepre­
neur* are finding it difficult to approach them?

MR. SPEAKER : It as a general ques­
tion which has been pot If the Minister has 
got this specific jnfcrtftfttkm, I have no 
objection. He says hr has no information,

SHRI HARI KISHORE SINCH : Tbe 
twin! •mount of advances given to smaliUacale 
entrepreneurs in Bihar before rationalisation 
and the amount sanctioned since then~*~th»t 
is the information which the Minister ought 
to give. I do not know whether he is aware 
of the prevalence of corruption on a wide 
«c«ie*

MR. SPEAKER: You are asking a 
Specific question. The hon. Minister can 
supply that information to you latei on.

SHRI SHYAMNANDAN MISHRA : 
What percentage of the total requirements of 
raw material, particularly in respect of steel, 
is being met at the present moment ?

SHRI SIDDHESHWAR PRASAD i Tbe 
House is aware that there is a shortage of steel 
but we have made certain iprcta! allocations to 
the SBMtÛ cale sector. It has rerently come to 
our notice that though we had mâ de special 
•Uocfttkms, some of the State Industrial
Development corporations are not in a 
position to lift that steel andv therefore, it has 
created difficulties.
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(») ¥*e*cr dM d< îendeati of war hwoe*



15 (kdAm m * AUGUST 16,1972 OntAmwm 16

have been included in the priority category 
for giving telephone connection* ;

(b) whether bis Ministry ha* directed the 
General Manager of Telephone District* not 
to insist on “Own Your Telephone” departs 
from the war widows and other dependent* of 
those killed in action , and

(c) if so, when the direction wa* tawed ?
THE MINISTER OF COMMUNICA­

TIONS (SHRI H. N. BAHUGUNA): (a) 
and (b), Yes- Dependents of officers and 
jawam killed in the recrnt war with Pakistan 
are provided telephone connections without 
OYT deposit on priority basis by *** Heads 
of Circles/District# without reference to the 
Tclrphone Advisoty Committee when such 

are received by the Department 
through the Ministry of Defence

(c) 9th May, 1972
SHRI K. LAKKAPPA: I cosnptimw*

the minister on his efficiency, but may I
know whether tbe system of ’‘Own Your 
Telephone” and asking for a deposit is out 
moded, which creates all sorts of problem* 
not only to the ordinary citizen* but also to 
the war heroes and their dependents to get 
telephone ’ May I know whether such com- 
plaints Grom war widows regarding the 
difficulties in the procedure for getting a 
telephone have been icceived >

SHRI H N BAHUGUNAj So for as
the war widows are concerned, they are not 
required to give any deposit. So far as
others are concerned, we will have the 
account settled some other time

SHRI K. LAKKAPPA . -May I know 
whether there are instances where the Defence 
Ministry themselves referred certain cases of 
war widows foe telephones which have been 
rejected by certain district telephone officers 
and if so, what action will be taken against 
such officer# ?

SHRI H. N. BAHUGUNA : I have not 
received any »uch complaint. Should wch a 
complaint come, I am sure adequate action 
will be taken to the satisfaction of the bon. 
member.

PROF. NARAIN GHAND PARASHAR: 
Is it essential that applications for «uch 
telephones should come through the Defence 
Ministry or ran they come through tbe 
District Magistrate* to the department aon* 
ceraed ?

SHRI H. N, BAHUGUNA: I have no 
objection to this arrangement also, hot 
normally the Defence Ministry has been 
routing them tn us.

SHRI S. M. BANERJEE t I am happy 
that the minister has issued instructions that 
war«widowt and dependents should be given 
telephones. May 1 stmch It a hit and ask 
whether similar concessions will be given to 
the national heroes who were given awards 
yesterday ?

SHRI H. N. BAHUGUNA: This is a 
suggestion for action. We wiU certainly keep 
that in mind.
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SHRI H. N. BAHUCUN’A : E«o If
an application is duly certified by the District 
SUitors, Soldier* and Airmen’* Board or thr 
Distrkt Magistrate that thr applirani i« a 
direct dependent of a war hero, certainly they 
will be given similar concession

Alleged Mral|mi»tlMi im Telflptotoo litts
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•231. SHRI SHASHI BHUSHAN t 

SHRI M. M. JOSEPH :

WiU the Minister of COMMUNICA- 
TIONS be pleased to state :

(a) whether any action was taken against 
the authorities who in collusion with subs­
cribers are said to have defrauded Govern­
ment of a few lakh* of rupee* by manipul*- 
ting the bill for phone calls j and

(b) if so, tbe salient features thereof ?

THE MINISTER OP COMMUNICA­
TIONS (SHRI B. N* BAHUGUNA) j (*)
Yet Sir. Prima fade such a caac baa beent. _ ..tenaotisnect,

(b) One clerk, one Engineering Super* 
vfeor (Phone*) and one Assistant Bnginw 
(Pbaoei) have been placed under suspezuioa. 
The matter I* wider investigation and 
necessary action l» being initiated against 
officials found responsible for the »inm»on.
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